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Sﬁwite and pmeﬂﬂ‘l WQI'I(INQ as nnna-ﬂg ﬁpéfwmgafg M Yom -r;u;.nun-'n ﬂ;n:)-" 'n'v- e
give herein below the detalls of the assets (immovable; movable, b‘ank baianoef, nt:: ) of

myself, my spouse and dependants*:

A.

{Assets In joint name Indicating the extent of joint ownershlp wiil also have to be
given) Wm}ﬁmw, A
Sr. Description Seif Spmut Dep«ﬂdtnt-!.: [ Dependant-2 | Da YT R

: Nome(S) | Nams | Name | EtcNome
(i) | Cash Re-2,099f| {,099f Nad | oud '
(i) | Deposits in R&—J;M;W‘ RL-S1 Re—2,999f °
ks, Financlal [ >477 % M
Institutions And Lreait { % (Aproows| (Aspoons

Debentures and
Shares in

e o )

{lv) | Other financial
institutions,
NSS, Postal
Savings, LIC
Policies, etc

{v) | Motor Vehicles
{details of
make, etc.)
(vi) | Jewellery (give G.,bm.q_v : Gw;pHanam
details of ! .
wiig;t t:mct @?mm) w 39 J\}«V{
value) & Pgw‘-
P )

(vli) | Other assets,

such as values M W M sl

JHA

ML
M

JypA

| of claims /
i interests

Note: Value of Bonds / shares / Debentures 35 per the latest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a8 person cubstantiaily dependent on the income of the
employee.

) o2 2020



B.

t I

Datailg of Immovable assets
[Note: Properties-in jolnt gvma.mp mdlcatln the
also have to be Indicated]

eﬁint of jo #Lin; rshlp waill

Sr.

No.

Ducriptiun

Self Spnusu

Dspendaht-:

Name

Dependahl-z

Dependant-3
Ete. Name

(i)

Agﬂcﬂl&n'a}land
- Location(s)
- Survey number(s)
- Extent (Total 1
measurement)
-Current market value

ik

M

Name(S)

Name

ik

¥

Y

(i

. measurement)

Non-Agricuitural Land pppe -
1280

- Locatlon(s)

- Survey number{s)
- Extent (Total ™
’-

-Current market value -

BY)

JPA

Al

Bve

(¥}

|

Bulldings (CQmmerdai
and residential)
Location(s)

- Survey /door

number(s) ‘M

- Extent (Total
measuremant)

- Current market
value

Y

{
i

(iv) | Houses / Apartments,
. BtC,
| - Location(s)

! number(s)

- Survey jfdoor

. - Extent (Total

' measurement)

- Current market
value

Y

.M

(v) | Others (such as h) \ R Y
interest in property), M 3
o Yov W5 RV )
(2) 1 glve herein below the details of my liabilities

institutions and government dues:-
[Note : Please glve separate details for each item)

rred)

/ overdues to public financial

| Description

Hame & address of Bank /
Financlal Institutions(s) /

Amount’out;t:nding as
on R IIDR b

(i) Loans from Banks

De,p?rtment {s)

| {ii) Loans from n financlal
Iinstitutions

f iii) Government Dues:

- (8) dues to departments
| dealing with government

accommaodation

dealing with supply of
water

(b) dues to departments

dealing with supply of
electricity

(c) dues to departments

& Elek

EPE D_O:"Eﬁ




(d) dues to departments ' '
dealing with telephones M M
(e) dues to departments ,
dealing with government ' M
transport (including M B
alrcraft and helicopters)

(f) Other dues, If any JBL J\M

(b) | (1) Income Tax including g
surcharge [Also indicate P aoroment Yaam-20252b

the assessment year upto
which Income Tax Retum | ANNo-DEFP51396D
fited. Glve also Permanent
Account Number (PANY]
(i) Wealth Tax [Also

indicate the assessment M M
1+ b
NAA,

year upto which Wealth
i Tax return filed.] i
(i} Sales Tax [Only in M
case of proprietary :
business] . 3

(iv) Property Tax A o

C.  Psrsonal Detsil

GPF/CRR/RRAMN No. - P15 )ELﬁ“ 1218

Gender . m:] A

Date of 8irth 1= H 0 8 ‘ 5 -“G 8 M b (DDIMMJYWY)

Class/Group s i (AJB/C)

i C P egelvve Aaembly, Susties g, 4 - Afendont

{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Bihar Secretariat Service etc.)

Home District - E_‘?:WFWLEEJM J

1 hereby declare that the above details are true to the best of my
knowledge and belief.

Note: Plaase sign each page of the declaration. Asset deciaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.



